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Shri Abid AH: We are setting up
tripartite committees at local indus-
trial, State and Central levels to look
into this matter and discourage re-
course to the High Courts and Sup-
reme Court and make an attempt also
to withdraw the cases which have al-
ready been filed.

Shri Narayanankutty Menon: Apart
from this voluntary advice on
not taking recourse to the High
Courts and Supreme Court, may
I know whether Government propose
to make any changes in the law so
that these awards may not go before
the High Courts and Supreme Courts
and result in the consequent delays?

Shri Abid All: That can only be
done amending the Constitution which
we do not propose to do at present.
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Some Hon. Members: In English
also.

Shrimati Lakshmi Menon: The
Soviet Government have su.gested a
declaration by ..: Assembly;, this
deals with the peaceful co-existence
of States. The ideas in this draft de-
<laration follow closely the principles
of Panchsheel.
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Shri C. D. Pande: May I know if
the countries which have signified
their adherence to the tenets of Panch-
sheel practise the same in the con-
duct of their internal affairs within
their own country?

Shri Jawaharlal Nehru: The tenets
of Panchsheel do not refer to internal
policies; they refer to external poli-
cies.

Shri B. 8. Murthy: May I know
what steps are being taken to popu-
larise the ideal of Panchsheel in all the
countries, whether any pamphlets
have been printed and given in other
languages?

Shri Jawaharial Nehru: In some
languages various pamphlets have
been distributed.
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Some Hon. Members: In English also.

Shri Kanungo: (a) and (b). The All-
India Khadi and Village Industries
Board, and its successor the Khadi
and Village Industries Commission
have set up area-offices, sub-stations
and model apiaries in the six States.
Two tables indicating the progress
regarding establishment of sub-sta-
tions and apiaries, production of
honey and number of bee-kecpers
covered by the programme in these
States are laid on the Table of the
Lok Sabha. {See Appendix III, an-
nexure No. 1]
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